
OFFICE OF TI-IE CHIEF JUDICIAL MAGISTRATE,
CENTRAL DISTRICT, THC, DELHI.

ORDER

In partial modification oi‘ Duty Roster of Weekend 'l"raffic Courts bearing No. 5086-

5109/CJM/Central/2026 dated 01-07-2026 for the month of July-2026, it is ordered that

Ms. Prceti Rajoria, JMFC-0'7, Central District" shal] hold Weekend Traffic Court N0. 2 on
26-07-2026, in place of Ms. llala Quamar, Civil Judge, Central District. Rest of conditions shall

remain unchanged.

(Ha: hita Mishra)
ChicI'Jud1eial Magistrate

Central District THC Delhi

No."i>"~'{~w"5Ll.§"< /CJM/Central/2026 Dated: ;,,‘.-,--;

01. The l.d. Registrar General, Ilon'blc lligh Court of Delhi, New Delhi
(Through l.d. Principal District & Sessions Judge, (HQ), Delhi)

02. The Ld. Principal District & Sessions Judge, All District.
03. The I.d. Officer lnchargc, Pool Car, "rue, Delhi. ‘
04. The Commissioner oi’ Police, Delhi,
05. The I.d. CJ1\/ls, All District.
06. The Secretary, Delhi Legal Service Authority, Central and West District, Delhi.
07. The Administrative Civil Judge, Central District, Delhi
08. The DCP Trai'[ic (Central) Delhi.
09. The Director of prosecution. Delhi
10. The Sr. Accounts 0l‘fieer. Central and West District.
ll. The A0 (J )/Branch lncharge, Judicial Branch. Administration Branch, Computer Branch,

General Branch, Care Taking Branch, Pool Car, Tl-TC.
l2. The A. O. (J), Judicial Branch (Central & West District), 'l'llC, Delhi.
13 The AO (J )/ Branch lnehargc, CJM Oflice. West District, THC, Delhi.
14. The Secretary, Bar Association, Tis llazari Courts, Delhi.
14. The PRO/APRO, Tl IC, PI IC, KKD, Rohini, Dwarka & Sakct Courts, Delhi.
16. The A.O. (J)/Ineharge, Iivening Court Cclll CJM Office, THC. Delhi.
17. Audit and I-‘inc Section, Accounts Branch, Central & West District, TI IC, Delhi.
18. The Cashier, Cash Branch, Central Tl IC, Delhi.
19. For uploading on I./\Yl-IRS.
20 For uploading on centralized web-site through l../\Yl-IRS.
21. PS to l.d. Principal District & Sessions Judge (IIQ), Delhi.
22. Reader to CJM, Central & West District, Delhi.
23. The Dealing Assistant (Leave), Judicial Branch and Adnin. Branch,-l,II & III,

Ccntral.'l'llC. ('
24. Notice Boa1'd/()l'liec lile.

$51--(Ila ‘hits Nlishra)
Chief Judicial Magistrate

Central I)istrict,TlIC, Delhi


